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REFERENCE TO THE PROBLEMS
BEING FACED BY THE MATCH
INDUSTRY

SHRI R. RAMAKRISHNAN (Tamil
Nadu): Mr. Deputy Chairman, Sir, I would
like to make a special mention to the House
and draw the attention of the Government to a
very grave crisis which is now enveloping the
match industry. Ninety per cent of the match
producing units are situated in Tamil Nadu. In
the Hindu of the 30th July, 1980, there was a
report that hundreds of tiny match units in and
around Kovilpatti had been closed and that
the situation was very much the same in
Sattur, Sivakasi and Srivilliputhur, causing
unemployment for about 66,000 of artisans
employed in this very important industry. Sir,
this is because of the new Excise regulations
brought in by the Government during the re-
cent Budget that differential rates of Excise
duty have been prescribed for the machine-
made sector, the middle sector and the tiny
sector. They have also imposed certain
restrictions saying that the tiny sector can
only market their products through the Khadi
and  Village Industries = Commission.
Obviously the Government has not made
available adequate facilities for infrastructure.
So matches worth Rs. 50 lakhs which have
been purchased by the KVIC have not been
paid for and matches worth Rs. one crore or
so are lying. It is a very dangerous thing.
Matches should be sold as fast as possible.
Recently the Chairman of the KVIC himself
gave an assurance about it. While it was urged
to him that the matter should be looked into,
he said that it was due to transitional
difficulties in the matter of putting into effect
the Excise concessions available to the
cottage match sector. Sir, the Government
should take care to see that when they bring in
all these regulations proper arrangements are
made. Not only this. The Government's
avowed
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policy is to get rid of the multi-nationals.
Today WIMCO, which started production
about 50 years back with an investment of
just one or two lakhs of rupees, is repatriating
crores of rupees to Sweden in one form or the
other. Then they want to import machinery,
spares and other things. Unfortunately for
India and fortunately for many corrupt offi-
cials, both in and out of the Government,
WIMCO is manipulating it with the
bureaucrats. They do not even require the
politicians.

2 P.M.

They only require bureaucrats so that
WIMCO is encouraged. However, the policy
of the Government is to get rid of the
multinationals. The Government can give
statistics of the malpractices. WIMCO is
indulging in.

Coming to the point, WIMCO buys
matches from the tiny sector keeps them in
moisture for two to three days and markets
them so that they become bad. The Gov-
ernment should pay some attention to these
things. They should see that the match units
which have been closed, are reopened.
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REFERENCE TO THE ALLEGED
ILLEGAL PAYMENT TO AN AIRLINES
OFFICIAL IN INDIA BY MCDONNELL

DOUGLAS CORPORATION OF THE
UNITED STATES TO PREVENT
INDIAN PARLIAMENT FROM
CENSURING THE SAID COMPANY.

»il It AT WG (THCAET )
e, o7 IED ST WA AT AT
ST & STt A w4 2 F fasge A 2
ag fawg da megeg a1 o gs 9%
gz & 98 F=t @14 wfgm o wfaw
wimg Mfew & fau &7 F1 37 92
g fgg & | zafmr & faass
el =g o 15 fawa gw Fferra
Howa g & ar  #ifaw oo
1 g1 fzar 7 a1 w1 Frmwfw
az Ter w7 fama g

W, A oF g w7 fara &
FIT 7ZT W7 7IHT K1 oq9 Ao
FTTAT AEATE ) WA F 5feqq vamyw
# qF guraTe 99 & A1 fF qgd Care
T I W BY IF 8 ) S0 77
HIRIT 77T 4T 2 fF gFgme e
Frdt T faet oF wrd ¥ 6w
T a9 T qrITE A ¥ feAa



